
THE HIGH COURT OF MEGHALAYA 
SHILLONG 

NOTICEI ~ 
A f' . 

Dated Shillong, the Y December 2017. 

No.HCM.III/255/2016-17 /g":fg . It is hereby notified for general information of all concerned that in 

case of any urgent matters being filed during Christmas/Winter Vacations, the roster is made in the 
following order:-

1. 29.12.2017 Hon'ble Mr. Justice S.R.Sen (Court Room No. I) 
2. 17.01.2018 Hon'ble Mr.Justice S.R.Sen (Coun Room No. l) 

By Order, 

MEMO No.HCM.III/255/2016-17 __ Dated Shillong, tl}e __ December 2017. 
Copy for informati.on to: -

J. 1'he Joint Registrar-cum- Secretary to Hon 'ble the ChiefJustice, 1-Iigh Court ofMeghalaya, Shillolfg. .. 
2. The Joint Regisc1111~ High Court ofMeghalaya, Shillong. 
3. The P.S co Hon 'ble the ChiefJustice, High Court ofMeghalaya, Shillong. 

4. 1'he P.S to Hon'ble Mr. Justice S. R. Sen, High Court ofMeghalaya, Shillong. 

5. The PS co Hon 'ble Mr. Justice V P Vaish, High Court ofMeghalaya, Shillong. 
6. The P.A to Registrar General, High Court ofMeghalaya, Shillong. 

7. The P.S. to the Advocate General, High Court ofMeghalaya, Shillong. 
8. The Regist1111· (Administration), High Court ofMeghalaya, Shillong. 

9. The Depu91 Regi~t111r (Administration/Infrastructure & Accounts}, High Court ofMeghalaya, Shillong. 
10. The ChiefLibrarian, High Court ofMeghalaya, Shillong. 

11., The Assisc,1nc Registrar (Recrw'cment/Accounts/Record), 1-figh Court ofMeghalaya, Shillong. 

12. The Superintendent (Judi.), High Court ofMeghalaya, Shillong. 

13. The Central Goveinment Counsel, High Cou1·t· ofMeghalaya, Shillong. 

14. Mr. _______, Sr. Advocate, High Courc ofMeghalaya, Shillong. 

15. President I Secretary, High Court Ba, Association, Shillong. 

16. Preside11t I Secretary, Slullong BarAssociation, Shillong. 

~The Systems Analyst, High Cou1·t ofMeghalaya, Shillong /01· uploading the same on the Official Website. 
18. The Court Masters, High Court ofMeghalaya, Shillong. 
19. Notice Board. 
20. Ollice File. 

/ 
REGISTRAR GENERAL 
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